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INCOME TAX APPELLATE TH

IBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF A BENCH FO

BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER
* AND HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

1 S
IN COURT ROOM 8

{ .
AT 10.30 AM

R 10-SEPTEMBER-2026 (THURSDAY)

Sri Appeal_ Number A$:':rt' \}Assessge Name. Remarks
1| ysamumyz02s | 201718 [A] ACCESS ‘DIAMONDg PRIVATELIMTIED
2 | s14/MUmp2025 | 2017 |[D) ACCESS DIAMONDS pRIVATE LIMI";ED (E-FILE)
3 | saqg/mumyz0zs | 2015-16 | [A] ABHISHEK JEIRAY DGSHE |
4 55548/041—{1?4{2025 2019-20 - | [A] LALIT KUMAR JAIN o | ¢ |
5 | go7/muya026 | 202324 |[A] LEIGHTON INDIA co)rLTRACTORs PVT .
6 | 2938 2026 | 201516 |1 ASHW.II\I“SHANTILAL MEHTA (E-FILE) . |
7 | 3153mun/a026 | 200809 [A] AROON TRAVELS (E-FILE) -
8 | 3as0/MUM/2026 | 2020-21 | (D] ANKIT GEMS (E-FILE)
9 | sou3/mun2026 | 201819 |[A] ASHVI DEVELOPERS PRIVATE LIMITED |
1 5Q5g/,ﬂ,':4,2026 2022-23 | [A] AMERICAN INSTITUTE|OF CHEMICAL ;NGINEERS INDIA |
11| comgmimyaozs | 200910 [A] LOTUS ADVISORY PRIVATE LIMITED ’ T
12 | ssosmum2026 | 2015-2016 | [A] ABHISHEK TAK - |
13 | gosymumya026 | 202223 | [A] AQUARIUS TRANSNAT] ONAL | |
Wl A 5010-11 |FAl LESLIE ARTHUR DSOUZA (LEGAL HEIR OF ARTHUR JEROME
* | s23gMumy2026 | U1 Insouzay L | |
15 N 2024-25 | [A] ABHISHEK KUMAR SRIVASTAVA b ﬁ
6242/MUM/2026 | *° KUMA AVA |
16 6252/MI-lrJII1\\4/2026 2018-19 | [D] AUTOTECH:STRMAX INDIA PRIVATE LIMITED '
17| ga57/mMumya02s | 201314 | 1A AKSHA) MULTITRADE PRIVATE LIMITED
18 | gysomuntj026 | 201213 | [A] AKSHAT MULTITRADE PRIVATE LIMITED
19| sog/mMuM/2025 | 2020-21 | [D] SANGAM (INDIA) LIMITED (E-FILE) :
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INCOME TAX APPELLATE JRIBUNAL, MUMBAI BENCHES
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- REVISED CAUSE LIST OF B BENCH ¢

R 10-SEPTEMBER-2026 (THURSDAY) |

BEFORE HON'BLE SAKTIJIT DEY, VICE PRESIDENT
AND HON'BLE G.M, DOSS, ACCOUNTANT MEMBER

- —4*\\:‘ IN COURT ROOM 2
o ‘7/""""/

Srl | Appeal Number As::::‘t., 4‘ Assessee Name : Remarks
1 |ITA 3493/MUM/2025[ 2015-16 | [D] BRITE TOOLS COMPANY PVT, LTD (E-FILE) |
2 | CO347/MUM/2025 | 2015-16 | [A] BRITE TOOLS COMPANY PVT. LTD (.E.-FILE) 4‘
3 JITA 9524/MUM/20251 201516 . .[D] SAHANA DWELLERS GRIVATE LIMITED (E-FILE) |
4 TTA 584_2/ MUM/2026 2018 19 | [A] BUILD MUSALLAS (E-FILEY } &

5 ITA 5862/MUM/2026 2019-20 [A] BUILD MUSALLAS (E.-?[LE) ~ -

6 [ITA 5933/MUM/2026| 2016-17 |[A] NIM.I:';SH NAGENPAS [KAMPANI (E-FILE) -

7 JITA 6918/MUM/2026| 2017-18 |[A]SVC FOU'NDATION (E-RILE)}

8 |ITA 6932/MUM /2026 2.010-11 ‘ F[I/-i\_:!E;SAHYJﬁ\DF.'.I HILLS PRO?JECT & DEVELOPMENT PRIVATE LIMITED (E-
9 |ITA 6935/MUM/2026 N.A | [A] SUPERTEX FOUNDATION (E-FILE)

10 I .6943IMUM/2025 2018.-19 F[S[%! S;’,?‘é’if&é[;ﬂ( OF INDIA({ FORMERLY 5BS EMPLOYEES PROVIDEND |
1]_. ImA 6954[MUM/2026 _ 2018 (D] SUBHKARAN & SONS (b'_f-FILE) )

12 |ITA 6970/MUM/2026] 2016-17 | [D] STATE BANK OF INDIAWI E-FILE)

13 |ITA 7006/MUM/2026 | 2025-26 [A]. SARVA MANGAL MADH\L RAM TRUST (El-FILE)

14 |ITA 7007/MUM/2026 | 2025-26 | [A] SARVA MANGAL KAIVXLYAM RELIGIOUS TRUST (E{FILE)

15 |ITA 7034/MUM/2026 Appwliggble [A] SMT GAURIBI?N MADAN CHARLA JAIN CHARITABL% TRUST (E-FfLE)

16 |ITA 7035/MUM/2026 App'\l‘i‘z;ble TA] SMT GAURIBEN MADAN|CHARLA JAIN CHARITABLE TRUST (E-FILE)

17 |TTA 7067/MUM/2026 |  2016-17 [A] SAVALRAM PADMARAMII PATEL (E-FILE) o
18 }ITA 3375/MUM/2024 20.11-12 [D] NAXNOVA TECHNOLQ(;{ES PVT. LTD.. {EjFILED) {

19 |ITA 3546/MUM/2024} 2012-13 | {D] NAXNOVA TECHNOLOC:‘JI ES PRIVATE LIMITED (E-Fl\.L-ED‘(E/F)} .

20 |TTA 3568/MUM/2024| 2013-14 | [D] NAXNOVA TECHNOLOGIES PRIVATE LIMITED (E-FILED) ,

21 MTA3612/MUM/2024| 2016-17 | [D] NAXNOVA TECHNOLOGIES PRIVATE LIMITE (IT:-FILE}D} '

22 |ITA 3816/MUM/2024]) 2016-17 [D} NAXNOVA TECHNOLOGIES PRIVATE LIMITED (E-FILED)

23 |TTA 3628/MUM/2024| 2014-15 | [D] NAXNOVA TECHNOLQGIES PRIVATE LIMITED (E-FILED)

24 |ITA 3184/MUM/2026| 2025-26 [A] MITHALAL AND BHARAT}HEALTH TRUST (E-FILE (G/F})

25 |ITA 1040/PUN/2_026 2025-26 | fA] MIT| HALAL_AND.BHARAT HEALTH TRUST
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INCOME TAX APPELLATE TRIBUNAL, MUMBAT BENCHES

REVISED CAUSE LIST OF D BENCH F_dR 1Q0-SEPTEMBER-2026 (TH URS.DAY)_

BEFORE HON'BLE CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER
AND HON'BLE RAKESH KUMAR LODHA, ACCOUNTANT MEMBER

!

IN COURT ROOM 3

AT 10.30 AM i

Srl | Appeal Nu'r_nber Assmt. Year o i Assessee Name ~ Remarks

L | ITA7919/MUM/2025 | 201617 | [A] D G MALLS MULTIPLEX VT LTD R |

2 | ITA7997/MUM/2025 | 2023-2024 | [A] MEENA DALCHAND GURFA CHARTTABLE TRUST (E-FILE) -
3 |ma1s73mumiz0z6 | 201718 (EE?;ITQHARASHTRA FILM STAGE & CULTURAL DEV, CORPON. LTD FILMCITY | l\ \7_4
+ | ma 2097 /m2026 | 207225 || DLVBPRASHTRA FILM STRGE ARCULTURAL DEV CORPN LTD FICCITY I

5 |IA 1891/MUM/2026 | 2012-13 | [A] MAHENDRA FULCHAND $HAH (E-EILE) { }

6 | ITA 2855/MUM/2026 | 2017-18 | [A] DIGAMBER VITHOO DALVI (E-FILE) \

7 |ITA2857/MUM/2026 | 2020-21 | [A] DINESHKUMAR SHIVSHANKAR UPADHYAY (E-FILE)”
T msomomanze | zoras A RONIE PARES PORWAL TDMINISTRATOR OF ESTATE OF LATE PARAS i

9 |ITA3544/MUM/2026 | 2011-12 -| (D] DT INTERIORS PRIVATE LIMITED (E-FILE) |

10 | ITA 4299/MUM/2026 | ' 2020-21 | [A] DIVERSEY INDIA HYGIENE PRIVATE LIMITED (E-FILE) |

11 | ITA'5009/MUM/2026 | 2022-23 | [A] DEUTSCHE EQUITIES TNDIA PRIVATE LIMITED

12 | 1TA 5061/MUM/2026 | 2019-20 | [A] MARINE DRIVE HOSPITALITY AND REALTY PRIVATE LIMITED

13 1 ITA 50.72[MUM/2026 2015-16 | [A] MUKESH DHIRAILAL MAHETALIA -

14 | ITA 5105/MUM/2026 | 2017-18 | [A] MIGHTY CONSTRUCTIONS PRIVATE LIMITED

15 | ITA 5163/MUM/2026 |  2018-19 | [A] MIGHTY CONSTRUCTIONS PVT £TD

16 | TTA 5184/MUM/2026 | 2013-14 | [A] MUKESH DHIRAJLAL MAYETALIA o
17 |ITA5200/MUM/2026 | 2020-21 | [D] DEEPAK FERTILIZERS AND PETROCHEMICALS CORPORATION LIMITED |
18 |ITA2020/MUM/2026 | NA  [[AJRACHANASANSAD - ’ e

19 | ITA 6260/MUM/2026 | 2027-28 | [A] RACHANA SANSAD | ' 2

20 | ITA 6261/MUM/2026 | 202627 | [A] RACHANA SANSAD |

21 |ITA 6294/MUM/2026 |  2020-21 | [A] RAMAKANT BASUDEO PARASRAMPURIA HUF

22 | TA6317/MUM/2026 | 202223 | [A] MUKESH DOKANIA (E-FILE)
23 ITA6322/MUM/2026 | 201819 |[A] RAJESH RAMNIWAS AGRAWAL (EFILE)
24 |TTA6323/MUM/2026 | 2026-27 | [A] SHRI RAMCHANDRA HIRAJT SAVE CHARITABLE TRUST (E-FILE)

25 | ITA 6102/MUM/2026 MN.A. fA] ROMAN CATHOLIC CHURFH OF ST. PAUL (E-FILE) ‘.
26 |TTAG0B4/MUM/2026 | N.A. | [A] ROMAN CATHOLIC CHURCH OF ST. ANDREWS (E-FILE)
27 |ITA6045/MUM/2026 | NA. | [A] MOUNT CARMEL CHURCH (E-FILE) -

26 |TTA6226/MUM/2026 |  NA | [A] SHRI MARINE DRIVE JAIN PATHSHALA ‘

Y

()




ol

|

i : !

BUNAL, MUMBAI BENCHES

INCOME TAX APPELLATE TRIBUN
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REVISED CAUSE LIST OF F BENCH FOR 10-SE PTEMBEE—ZOﬁG {THURSDAY)

BEFORE HON'BLE AMIT SHUKLA, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT)MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 4

AT 10:30 AM _ j
sd Appeafl Number | Assmt. Year Asséssee Name - Ren‘xarks
1 | ITA9145/MUM/2025 | 201920 | [A] URVIL AKSHAYA JANI _ N
2 | ITA2814/MUM/20D26 | 2016-2017 | [A] UleYACHAL GOREGAON CO-OPERATIVE HOUSING SOCIETY LTD. {E-FILE} J N
3 ITA 3263/MUM/2026 ‘ 2010-2¢ fAl JIGAR PRAD_EEPKUMAR THAVERI (E-FILE)} N _‘4
4 ITA 3264/MUM/2026 2019-20 [A] JIGAR PRADEEPKUMAR JHAVERI (E-FILE) A ; .
5 | ITA4269/MUM/2026 | 2007-2008 |[A] MADHU RAMCHAND LUND (E-FILE) ' ;
6 ITA 4270/MUM/2026 2009-2010 | [A] M_ADHU RAMCHAND LUND {E-FILE) . ‘)_ | |
7 | ITA S198/MUM/2026 _ 2_021-22 .[D] UTTAM KUMAR PUKHAIJEAJ JAIN J
8 ITA 5201/MUM/2026 2023-24 [D] UTTAM KUMAR: PUKHAFEAJ JAIN
g ITA 5259/MUM/2026 2022-23 [D}, UTTAM KUMAR PUKHARAI JAIN
10 | ITA 5297/MUM/2026 2020-21 [A] UTTAM KUMAR PUKHA&AJ JAIN
11 | ITAS337/MUM/2026 | 202324 | [A] UTTAM KUMAR PUKHARA] JAIN
12 | ITA 5338/MUM/2026 2022-23 | [A] UTTAM KUMAR PUKHARAJ JAIN i
13 | ITA 5340/MUM/2026 | 2021-22 | [A] UTTAM KUMAR PUKHARAJ JAIN
14 | ITA 5220/MUM/2026 2014_-15 [D] JATIN NANJI CHHEDA |
15 | -ITA 5284/MUM/2026 2017-18 [Al JANTA WAFERS PVT LT
16 | TTA R378/MUM/2026 , 2017-18 [A] JANTA WAFERS PVT LTD
17 | ITA 5998/MUMI2_[_)26 2913—14 . [A] JAYSHREE RAVI SANO_‘iEI'I {E-FILE) . L
18 | TTA6519/MUM/2026 | 202122 | [A] FRAGOMATRIX PERFUNES LLP J _ lr
19 | TTA6520/MUM/2026 | 2022-23 | [A] FRAGOMATRIX PEREUI\%IES LLP \ I
20 | ITA 6521/MUM/2026 2022-23 _ D] FRAGOMATRIX P'ERFU’+IES LLP :‘( Ii
21 | ITA 6522/MUM/2026 2021-22 [Dj ‘FRAGQMATRIX_ PERFQ+ES Hpe ‘ ‘ _ ]i
22 | ITA 6608/MUM/2026 2016-17  ; [A] VARADA MERCANTILE BVT LTD. (E-FILE) i '
23 § ITA 6605/MUM/2026 2017-18 [A] VARADA MERCANTILEPVT, LTD. {E-FILE) N
24 | ITA 6613/MUM/2026 2020-21 [A] VIVEK TRIVEDI {E-FILEY ~ T
25 | ITA 6623/MUM/2026 2019-20 [A] VIVEK TRIVEDI {E-~FILE)
26 ; ITA 6632/MUM/2026 2022-23 [A} JILO EXPORTS PVT LTD (E-FILE}
27 | ITA 6640/MUM/2026 2015-16 [A] JAYSHREE RAVI SANCHETI (E-FILE)
28 | ITA s445/MUM/2026 2018-19 | [A] JATA SHANKAR YADAV
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INCOME TAX APPELLATE TR

BUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF J BENCH FOR 10-SEPTEMBER-2026 (THURSDAY)

BEFORE HON'BLE SANDEEP éOSAIN, JUDICIAL MEMBER
AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

|

IN COURT ROOM 7

, AT 10.30AM. _
Srl | Appeal Number A\s,: r:rt ‘kssessee Name - RemaL-ks
- ITA o, . - B
1 7295/MUM/2018 2014-15 |[A] VOLKSWAG.EN AKTI NGESELLSCHAFT '
. ITA e ' i J L ‘
2 7189/MUM/2019 2015-16 | [A] VOLKSWAGEN AK_TJ‘ENGESELLSCHAFT : |
ITA - K f
3 771/MUM/2022 2017-18 {A] YOLKSWAGEN AKTIENGESELLSCHAFT _ ) ‘s |
4 ITA 2020-21 | [A] BARMAG INDIA PRIVATE LIMITED (FORMERLY KNOWN f
3750/MUM/2024 | ASOERLIKON TEXTILE II»_IDIA PRIVATE LIMITED- ' :
5 | ITA 2021-22 [A] BERMAG INDIA PRI JATE LIMITED (FORMERLY KNOWN -
5845/MUM/ 2024 ASCERLIKON TEXTILE INDIA PRIVATE LIMITED
TA . ' .
6 4571/MUM/2024 2920-2021 [Al VALMET FLOW CO!‘;ITROL PRIVATE LIMITED (E-FILE (ROCA}))
ITA
7 6576/MUM/2024 AY 2021-221 [A] PUINTOLA TOLLWAY PRIVATE LIMITED (E-IF“‘ILE)
“TTA . - 1
S | 6654/MUM/2024 292_1-22 {A] FPG ASIAN PAINTS PVT LTD. g i
. oA |
S 2981/MUM/2026 2022-23 -1 [A] PPG ASIAN PAINTS DRNATE FIMITED {E-FILE) ~
10 ITA 2022_2'3 [A] BARMAG INDIA PRI r/ATE LIMITED (FORMERLY KNOWN !
1585/MUM/2026 ASOERLIKON TEXTILE INDIA PRIVATE LIMITED ‘ }
ITA _ ~ |
11 2132/MUM/2026 2022-23 [A] XTX MARKETS L.LP ) | ‘
12 ITA 2017-18 [A} CHADA CRESENT C@-OPERATIVE HOUSING SOCIETY LTDy {£- i
5951/MUM/2026 | <% IFILE(SMC)) . ‘ b
ITA o - { . :
13 | 4780/MUM/2024 2(-)20-21‘ [A] VOLKSWAGEN AKTIENGESELLSCHAFT , ‘
ITA . ' [ E
14 2400/MUM/2026 2018 19 [A] VQ!.K.‘_E:WAGEN AKTI[FNGESELLSCHAFT {E-FILE) |
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INCOME TAX APPELLATE TRIBUNAL, MUMBAT BENCHES
CAUSE LIST OF K BENCH FOR 10)-SEPTEMBER-2026. (THURSDAY)
BEFORE HON'BLE ANIKESH BANERIJEE, JUDICIAL MEMBER
AND HON'BELE RATNA DASGUPTA ACCOUNTANT MEMBER
IN COURT{ROOM 6 - |
| 2.30PM |

Srl | Appeal Number |Assmt. Year] . jAssessee Name L ‘ Remarl‘;(s
1 |TTA 1075/MUM/2015 | 2010-11 | [A] J.P. MORGAN INDIA PLTE} (SG) | |
2 | ITAS29/MUM/2016 | 201112 |[D] 1.P. MORGAN INDIA PLTE DA Y

3 | ITA1115/MUM/2016 | 2011-12 |[A] 1P MORGAN INDIAPATL ~

4 | cosyMuM2016 | 2011-12 | [A] 1. MORGAN INDIA PATH ' |
5 | TTA2104/MUM/2017 | 2012-13 |[A] J.P. MORGAN INDIA PLTD

6 | ITA 6200/MUM/2010 | 200405 | [A] DSP MERRILL LYNCH LTD

7 | TA6680/MUM/2010 | 200506 | [A1DSP MERRILL LYNCH LTD

8 | ITA 6775/MUM/2010 | 2004-05 | [D] DSP MERILL LYNCH LTD - ] |
9 |ITA7486/MUM/2010 | 200506 | [D] DSP MERILL LYNCH LTD | 4 ’
10 | ITA 7888/MUM/2010 | 200607 | [A] DSP MERILL LYNCH LTD

11 | TA 3642/MUM/2012 | 2007-08 | [A] DSP MERRIL LYNCH LTD

12 | 1TA 3872/MUM/2012 | 2007-08 | [D] DSP MERILL LYNCH LTD

13 [ ITA 6384/MUM/2013 | 2008-03 |[A] DSP MERILL LYNCH LTD | - /

14 | ITA 3046/MUM/2015 | 2009-10 | [A] DSP MERILL LYNCH LTD " 5 g
15 | ITA 3984/MUM/2015 |  2009-10 | [D] DSP MERILL LYNCH LTD ' : ;
16 | TTA 2091/MUM/2017 | 2010-11 | [D] DSP MERILL LYNCH LTD |

17. | TTA 4188/MUM/2017 |  2010-11 | [A] DSP MERRILL LYNCH LIM[JED o N
18 | ITA 4224/MUM/2017 | 2010-11 | [D] DSP MERRILL LYNCH LTD. \ |
Io [ cortmumaoas| 202122 [ FULFORD D(ﬂgE)LEP)RNATg LIMITED (FORMERLY xNoh\_NN AS FULFORD o
20 | TTA 6853/MUM/2024 |  2021-22 | {A] ANHEUSER BUSCH INBEV INDIA LIMITED (E-FILING) |
21 |ITA8084/MUM/2025 | 2022-23  [[A] COOPERATIEVE RABOBANK U.A, (E-FILE) i
22 | ITA 8152/MUM/2025 | 2013-2014 |[D] JYOTHY CONSUMER PRODUCTS MARKETING LIMITED (E-FILE)
23 | CO42/MUM/2026 | 2013-2014 | [A] IYOTHY CONSUMER PRODUCTS MARKETING LIMITED
24 531%};3'2026 2022-2023 | [A] BURO HAPPOLD ENGINEERS INDIA PRIVATE LIMITED (E-FILE)
25 | 1TA 9089/MUM/2025 | 2022-23 |[A] AEGIS CUSTOMER SUPPORT SERVICES PVT LTD, -~ !
26 | ITA 864/MUM/2026 | 202223 |[A] ESSEL MINING & INDUSTRIES LTD (E-FILE)
27 | ITTA 3320/MUM/2026 |  2022-23 | [A] EPL LIMITED (E-FILE) | |
25 | ITAG68/MUM/2022 | 2017-18 |[A] DE LAGE LANDEN FINANCIAL SERVICES INDIA PVT. LTD

M
/

1 5 %;w}\
s -. Assistapt Registrar
- e -Sep-zﬂzd

A




